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greeft
wHE IECEECRIERIEIEIE 1) TR ATAFR &= SERRUPE
T IEEl
Q) (2) 3) (4) (5)
1. | sET-|iET-EEAT gL (13.60 afer & RIERIH afafis e afveee (g sferem),
redt) weferaT, gfiry dme
2. | ST I AT T T AT H A S ST e, afafs e afvees (g sferem),
wATSAER (10.63 feT.) i, afer s
3. | AT g B qRieT (AT afSm ST e, afafs Rem 9 (qfw sfemre),
TIR) T ¥ Frearaw (5.9 ) eforaT, gfire s
4. | FSET ¥ THEAL (7.422Km.) TfSe sTer e, gfafer e afteee (g sfgwgm),
ot ey @mee (22.146 fY.) s
=Teft /T2 (22.193 FoReT.)
5. | HOXRTE-GEITT 9t s (111 afer s 2EET, afafr e afeee (G sfgmrgo),
=) T AfeAITE, | greeT, T S
iz A | afafer S wfege (qf sfemem),
73 AfTR, afm e,
wfafeeh e wfsege (g wiemem),
afer AfiqE, afem dme
6. | @ETR- ANTeRT =TT A2 (366.909 | TfEW ST afarg afafr e afeee (s sfgmrgom),
faeT.) (60.926 TorHT.) AfeqR, | wfem At afen de,
ATATH gfafes e afoees (Gff aferEm),
ATLATH, TS| &I
7. | TETIR T qEF F S0 AT AT aftm e [ et | st Ser afeee @@ sfaorg),
(172.81 foT.) (56.26 fFY.) gt AfeE, af2m s

[T, /. T/ AATT- R/ qeaTaa/ g/ Ea Ua Tredt sAqeifed TR0 /ai=e s/ aqemdi/3]
g TahTer PO, YT e arteranr (Faim)

MINISTRY OF RAILWAYS

[South Eastern Railway (Construction Organization)]
NOTIFICATION

Kolkata, the 29th May, 2026

S.0. 2703(E).— In exercise of the powers conferred by clause (7A) of section 2 of the Railways Act, 1989
(24 of 1989), the Central Government hereby authorizes the officers mentioned in column (5) of the Table below to
perform the functions of the competent authority in respect of the special railway projects as mentioned in column (2)
of the Table, for execution, maintenance, management and operation in the State mentioned in Column (3) of the said
Table, with effect from the date of publication of this notification in the Official Gazette.
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Sl. | Special Railway Projects Territorial Jurisdiction Competent Authority
No. State District
)] ) 3) ) )
1 Adra-Sanka-Rukni Doubling West Bengal Purulia Additional District Magistrate
(13.60Km.) (L.A), Purulia, West Bengal
2. | Rail Flyover at Anara from Rukni West Bengal Purulia Additional District Magistrate
to Anara station (1063 Km) (LA)’ Purulia’ West Bengal
3. | Rail Flyover at Gaurinath Dham West Bengal Purulia Additional District Magistrate
end to Purulia (5.90Km.) (L.A), Purulia, West Bengal
4. | Barbenda to Damurughutu (7.422 West Bengal Purulia Additional District Magistrate
Km.) Doubling and Damurugutu- (L.A), Purulia, West Bengal

Bokaro Steel City 3" line (22.146
Km.) and 4" line (22.193 Km.)
5. |Santragachi- Kharagpur 4" line West Bengal Howrah, Additional District Magistrate
(111 Km.) Purba Medinipur, (L.A), Howrah, West Bengal;
PaschimMedinipur | Additional District Magistrate
(L.A), Purba Medinipur, West
Bengal;

Additional District Magistrate
(L.A), Paschim Medinipur, West
Bengal

6. | Kharagpur- Bagdehi 4" line | West Bengal Paschim- Medinipur, Additional District Magistrate
(366.909 Km.) (60.926 Km.) Jhargram (L.A), Paschim Medinipur, West
Bengal;

Additional District Magistrate
(L.A), Jharhram, West Bengal;

7. |4™ line between Kharagpur to | West Bengal Paschim- Medinipur| Additional District Magistrate
Bhadrak (172.81 Km.) (56.26 Km.) (L.A), Paschim Medinipur, West
Bengal

[F. No. SER/CON-Orgn./HQ/Land/ Sanctioned & PEC recommended Projects/WB/SRP/3]
HARI PRAKASH TRIPATHI, Chief Admin. Officer(Con)
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